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Ruolo. of Lotterl .. b, Corporatlonl of 
BI. CIties 

3074. SHRI R. K. AMIN : Will the 
Minister of HOME AFFAIRS be pleased 
to stale: 

(a) whether it is a fact that Cor· 
porations of the bi" cities of India, 
namely Bombay, Delhi, Calcutla and 
Madras propose to run lotteries to ralie 
funds for their development; and 

(b) if 80, the reaction of Ihe Govern-
ment thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA): (a) and 
(b). The Government of Maharalhtra 
have intimated that they have received a 
proposal from the Bombay Municipal Cor· 
poration to conduct lotteries for raising 
funds for development schemes. The 
proposal is under consideration of the 
State Government. 

The Government of Tamil Nadu have 
intimated that they have not received any 
proposal from tbe Corporation of M .• uras 
to run lotteries. 

The request of the Delhi Municipal 
Corporation (or permission to oraani,e 
lotteries to raise development flnance-, is 
under consideration of the Central Go~ern­
ment. 

Information from the Government of 
W~st Benlal Is still awaited Bnd will be 
laid on the Table of the Hou~e on 
receipt. 

AJleptlon apln,t Cenlrlll Go~el'llment 
for brlollDR about Fall of opposition 

MIDistrlea ID States 

307S. SHRI RANJIT SINGH : 
SHRI BI\L RAJ MADHOK : 
SHRIHARDAYAL 

DEVGUN: 
SHRI D. C. SHARMA: 
SHRI BENI SHANKER 

SHARMA: 
Will the Minister of HOMB AFFAIRS 

be pleased to Itate : 
la, whetber a \legations have been 

made tbat the Cenlral Gov"rnment haLl 
brouabt about the fall of Governments in 
the Statel ruD b)' tbe Opposition parties ; 
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(b) if 80, the reaction of GOYCl'nmont 
thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA) : (a) Tho 
Government are aware of tbe views of 
some political parties in tbis reaard. 

(b) Tbe Central Government bad DD-
thina to do witb sucb developmentl. 

Inter-Stat, Cauacll for Centre.Stat. 
Retatlons 

3076. SHRI RANlIT SINGH: 
SHRI BAL RAJ MADHOK : 
SHRI HARDAYAL 

DEVGUN: 
SHRI D. C. SHARMA: 
SHRI BENI SHANKAR 

SHARMA: 
SHRI SAMAR GUHA 
SHRIMATI ILA PAL-

CHOUDHURI: 
SHRI RI\GHUVIR SINGH 

SIIASTRI : 
SHRI YAJNA DUTr 

SHARMA: 
SHRI K. P. SINGH DBO : 
SHRI E.K.NI\YANI\R: 
SHRI VASUDEVAN NAIR: 
SHRI R. K. SINHA: 
SHRf SITARAM KBSRf : 
SHRI JYOTIRMOY BASU: 
SHRI D. N. PATODJA: 

Will the Minister of HOMS AFFAIRS 
be pleased to Slale : 

(a) wbether tbe suggestion. made by 
the former Chief Just;ce of India, Sbri 
P. B. Gajendraaadkar, that an Inter-5tate 
Council should be clc.ted to consider 
Centre-State issues b .. been enmined ; 

(b) wbether the Cbief Mlnlll« or 
Kerala bas allo demanded tbe formation or 
sucb a Council ; 

(c) if so, the reaction of Ooverum.nt 
thereto ; and 

(d) the Iteps proposed to be taken In 
tbe matter? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOMB AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA) I (a) aDd 
(h). Yes, Sir. 

Ic) and (d). There are alread,. ...... 1 
forUqJl for ~t,..stat. coDl\IJtati., '~IJ 
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as, the National Development Council. tbe 
Chief MInisters' Conference, the Zonal 
Councils and other numerous functional 
confcr.:nces and Committees of Ministrics. 
The Study Team on Centre·Statc Relations 
set up by the Administrativc Reforms 
Commission has dealt with the qu~stion of 
setting up of an Inter·State Council under 
Article 263 of the Constitution. The 
report of tl>o Study Team is at prelent 
under the consideration of the Adminis-
trative RefMms Commission and the 
Government are awaiting their recommen-
dations. 

Policy Repr.'lIg Ex-Cadre Posts 

3077. SHRI SHASHI BHUS:IAN 
Will the Minister of HOME AFF·\IRS be 
pleased to slate: 

(a) wbether it is a fact that the ex-cadre 
posts are continued to be held by the same 
officer for unlimited period; 

(b) if so, the reason why they are 
allowed to continue beyond two years as 
admisaible under the rules; and 

(c) whether it does not deny chances 
to other deserving officers and if so, wby 
Government do not lay down a clear-cut 
policy in this relard ? 

THE MINISTER OF STAlE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA): (a) to (c). 
POlts under the Central Government are 
requlr:d to be filled in accordance with the 
recruitment rules framed for each post. 
Accordingly, where the relevant recruit-
ment rules provide for filIinl up of a post 
by deputation, the rules usually ~pccify the 
period of deputation also. The ten lire of 
deputation varies in each iDdividual case 
dependinl upon the requlrmentl of the 
ex-cadre post as also the requirements of 
tbe parent service/polt from which the 
officer is sent out on deputation, which 
depend alain on the cadre strenlth, the 
Itaffing position aDd olher admiDictrative 
exillencies. 10 exceptional circumltances, 
bowevor, where the public Interest so 
demands, the tenure "r I-n individual offi"er 
in tbe ell-c~dre pOOl may be extended wilh 
llilD ~ODseDt of Ib~ ICDdl .. autborilr. 

Ad,.rtts ...... , 4fr IlIIIla and 1",\ c. 

3078. SHRI BABURAO PATEL 
Will the Minister of T6URISM AND 
CIVIL AVIATION be pleased to slate: 

(a) whether it is a fact that the Indian 
Airlines Corporation spent Rs. 6,03,887, 
that is Rs. 47,137 more than the Air India. 
iD tbe year 1967-68 for advertiliAg in Enl-
lish and laDguage newspapers ; 

(b) the rcJlons why I.A.C., a monopoly 
concern, hacl to spend more than the Air 
India which has to operate in a hillbly 
competitive field; 

(c) whelber it is a fact that tile I.A.C. 
oflen takes up larae advertisinl space in 
big newspapers to persuade them tD com-
ment favourably about the workiDI of tbe 
I A.C. ; and 

(d) the amount of money paid ior 
advertis~ments in the year 1967·68 to each 
of the papers, namelY, the HinduslaD Times 
IDdian Express, Times o( Indian, Free 
Press Journal. Amrit Bazar Patrika, Patriot. 
Hindllstan Standard, National Herald and 
Hitvnda 7 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SiNGH)! 
(0) Yea, Sir. 

(bl ThoUBh the IndillD Airline. have 
practically a mon,'poly of domestic air trllD-
sporl, it is necessary for them to promote 
air traffic. both in passenger and in carlO, to 
maiotain healthy public relations and 
encouulle the Dow of foreiBn tourists to the 
country. Air-India is more concerned 
with attracting traffic from outside India 
and addressinB its publicity outside India. 

(c) No. Sir. The sole consideration 
is commercial publicity. 

(d) Tbe amounts paid for advertise-
ments to tbe papers durin. the year 1967-68 
are giveD below : 

Hindu8tan Time. (l editIon) RI. 39.453.00 
Indian Express (7 editions) Rs 60.446.00 
Times of India (3 editions) Rs. 38,231 00 
Pree Pr.l Journal (I edition) Rs. 10.752.00 
Arnril Bnzar Patrika(\ edition) Rs. 29,781.13 
Patriot (I edition) RI. 12,658.00 
HindustlD Standard(l edition) RI. 10.41S 00 
National Herald (2 editioDs) Rs. ~_066 00 
"iIIYI~ a (1 c~ltiOD) RI. 760.oq 




